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  KENDRIYA VIDYALAYA SANGATHAN & ORS.                       Appellant (s)

                              VERSUS

  RAM  RATTAN YADAV                                         Respondent (s)

( With Office Report )

  Date : 04/02/2003   This appeal was called on for hearing today.

  CORAM :

           HON’BLE MR. JUSTICE SHIVARAJ V. PATIL
           HON’BLE MR. JUSTICE ARIJIT PASAYAT

  For Appellant (s)     Mr. S. Rajappa, Adv.

  For Respondent (s)    Mr. Prakash Shrivastava, Adv.

                   UPON hearing counsel the Court made the following

                                    O R D E R
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.SP2
           Mr.   Prakash Shrivastava, counsel for the  respondent
     commenced  arguments  at 10.40 A.M.  and concluded at  12.25
     P.M.
           Arguments concluded.  Judgment reserved.
.SP1

           (A.S. Bisht)                        (Shelly Sengupta)
            Court Master                        Court Master
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